FORM - G
INVITATION FOR EXPRESSION OF INTEREST FOR
GONGLU AGRO PRIVATE LIMITED OPERATING IN FOOD AND BEVERAGES INDUSTRY
HAVING MANUFACTURING UNIT AT JAITAPUR, DIST. - NASHIK AND REGISTERED OFFICE
AT CHENNAI
(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. [Name of the corporate debtor along  |GONGLU AGRO PRIVATE LIMITED
with PAN/ CIN/ LLP No. PAN: AAFCG1696L

CIN: U15500TN2013PTC090649

2. | Address of the registered office NO.1B & 1C, Sivanandham Apartments, 4th Floor,
4A, East Park Road, Pulla Avenue, Shenoy Nagar,
Chennai, Tamil Nadu - 600030

3. |URL of website NA
4. | Details of place where majority of fixed (GAT No. 207, 211, 213 Village Jaitapur, Tal
assets are located Chandwad, Dist. Nashik, Maharashtra - 423101
5. |Installed capacity of main products/ Aseptic
e Product Capacity / Day in
MT
Mango 200
Banana 20
Guava 100
Tomato 700

IQF (Individually Quick Frozen)

Product Capacity / Day in
MT

Frozen Mango Pulp | 20

(Plate Freezing)

Mango Dices 100
Blast Freezing of 50
Mango

Vegetables 20

6. | Quantity and value of main products/ |Quantity: NA
services sold in last financial year Revenue from Operations for FY 2021-22 is Rs.
9,03,44,183.12/-

7. |Number of employees/ workmen 6 (Six)




Further details including last available
financial statements (with schedules)
of two years, lists of creditors, relevant
dates for subsequent events of the
process are available at:

Details can be sought at
cirp.gongluagro@gmail.com &

lalitkumardangi@gmail.com

by E-Mailing

Eligibility for resolution applicants
under section 25(2)(h) of the Code is
available at:

Eligibility criteria for the prospective resolution
applicants under section 25(2)(h) of the Code can
be

sought by at
gongluagro@gmail.com &

lalitkumarda_'ng i@gmail.com

E-Mailing

10.

Last date for receipt of expression of
interest

08th March, 2023

11.

Date of issue of provisional list of
prospective resolution applicants

13th March, 2023

12,

Last date for submission of objections
to provisional list

18th March, 2023

13,

Process email id to submit EOI

cirp.gongluagro@gmail.com

Lalit Kumar Dangi
Resolution Professional
in the matter of Gonglu Agro Private Limited

104, M. K. Bhavan, 300, Shahid Bhagat Singh Road, Fort, Mumbai 400001

Regn. No.:

- IBBI/IPA-001/1P-P01821/2019- 2020/12859
Phone: - 9769606009

E-mail: cirp.gongluagro@gmail.com, lalitkumardangi@gmail.com

Date: 21st February, 2023
Place: Mumbai



